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BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 
AT PUNE 

 
ORIGINAL APPLICATION NO.94 OF 2023 (WZ)  

 
RAMDAS BABAN GAIKWAD & ANR.    APPLICANTS  
 

VERSUS 
 
MAHARASHTRA POLLUTION CONTROL  
BOARD & ORS       RESPONDENTS  
 

REPLY ON BEHALF OF RESPONDENT 
No.5 (ANUNI INFRASTRUCTURES) 

MAY IT PLEASE THE HON’BLE TRIBUNAL 

1. At the outset, it is submitted that, the contents of the Original 

Application are not admitted by the Respondent No.5 and that the 

contents therein of are false and incorrect. The Respondent No.5 

submits that the statements and averments made in the said Original 

Application are not admitted by the Respondent No.1 except so far 

they are expressly admitted herein under. It is further submitted that, 

the Respondent No.1 craves leave of this Hon’ble Tribunal to file a 

detailed Reply, if necessary in the present proceedings. At the outset, 

the original Application filed by the Applicant is devoid of any merit 

and is liable to be dismissed with the compensatory cost. The 

Applicant herein is neither resident of the concerned area nor an 
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aggrieved party. The Applicant herein is claiming relief, which is 

beyond the purview of this Hon’ble Tribunal.  The Applicant has 

failed to make out a substantial question relating to the environment 

under the provisions of Section 2(m) of the National Green Tribunal 

Act, 2010. The Applicant has failed to prove any destruction to the 

environment.  

2. The Respondent No.5 submits that the Respondent No.1 has granted 

the Consent to Operate dated 4th June 2021 and the same is valid and 

subsisting till 31st July 2025. Copy of the Consent to Operate is 

annexed hereto and marked as ANNEXURE – R-1. 

3. The Respondent No.1 submits that no substantial issue has been 

made out for adjudication of this Hon’ble Tribunal. The statutory 

authorities are already performing their statutory duties. The 

Respondent No.1 had issued proposed directions to the Respondent 

No.5 (Pg No.69 of the Paper Book) based on certain non-

compliances. The Respondent No.4 has already complied with those 

directions and the same has been complied to the Respondent No.1 

herein. Copy of the reply dated 17th April 2024 addressed to the 

Respondent No.1 is annexed hereto and marked as ANNEXURE – 

R-2. The Respondent No.5, thus submits, hence there is no dispute 

for the Hon’ble Tribunal to be adjudicated. The Respondent No.1 
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further submits that the Applicant herein has no locus to file the 

present application and it is also not an aggrieved party to the present 

proceedings. The Hon’ble Supreme Court has held that the 

bonafides of the litigant are to be tested before proceeding with the 

proceedings for adjudication.  

4. The Respondent No.1 submits that the present application was listed

before the Hon’ble Bench on 14th July 2023 for the first time and the

Hon’ble Tribunal also ordered constitution of a joint committee

comprising representatives Maharashtra Pollution Control Board

and District Mining Officer. This committee was directed to visit the

site and submit a factual and action taken report with regard to the

violation if any, action taken thereon. The Respondent No.5 submits

that the Respondent No.1 has filed its report dated 18th September

2023, wherein no violation has been found on the part of the

Respondent No.5. The report states about the proposed directions

issued and that the time for compliance has also been noted. The

Respondent No.5 has already done the compliances. The

Respondent No.3 has also filed a detailed report dated 4th October

2023. The said report also notes that there is non violation on the

part of the Respondent No.5.

129



5. The Respondent No.5, thus submits that there is no substantial

question relating to the environment made out by the Applicant and

nothing survives in the present application, the same may kindly be

dismissed with costs.

Pune 
Date :  18/04/2024              Advocate for Respondent No.5 
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Maharashtra Pollution Control Board 
616482fbff89fe2198692105

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/ad568e6966d9b992cc60599e10527577ccaf809d95008ebc8c3ae78450181939

ANNEXURE-R-1
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Maharashtra Pollution Control Board
616482fbff89fe2198692105

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/ad568e6966d9b992cc60599e10527577ccaf809d95008ebc8c3ae78450181939

134



Maharashtra Pollution Control Board
616482fbff89fe2198692105

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/ad568e6966d9b992cc60599e10527577ccaf809d95008ebc8c3ae78450181939
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Maharashtra Pollution Control Board
616482fbff89fe2198692105

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/ad568e6966d9b992cc60599e10527577ccaf809d95008ebc8c3ae78450181939
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Maharashtra Pollution Control Board
616482fbff89fe2198692105

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/ad568e6966d9b992cc60599e10527577ccaf809d95008ebc8c3ae78450181939
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Maharashtra Pollution Control Board
616482fbff89fe2198692105

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/ad568e6966d9b992cc60599e10527577ccaf809d95008ebc8c3ae78450181939
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Sachin Patil <anuniinfra@gmail.com>

Reply to Proposed Direction Notice
1 message

Sachin Patil <anuniinfra@gmail.com> Wed, Apr 17, 2024 at 4:54 PM
To: srosatara@mpcb.gov.in

Respected Sir,
Respected Sir,
Hereby we are given reply to each point

Sr. No. Closer Notice Point Reply
1. You have not provided 03 nos

vibrating screens and some are
partially covered with metal tin sheet.

We have covered vibrating screens and some are
partially covered with metal tin sheet. We are
submitting here with photos. Please find attachment.
(Page- 01 to 03)

2. You have not provided wind breaking
wall along with the periphery of your
crusher unit.

Work in process Wind breaking wall along with the
periphery of our crusher unit. We are submitting here
with process work photos. Please find attachment.
(Page- 04 & 05)

3. You have not covered Conveyors belts
with metal tin sheet.

Yes we have covered conveyors belts with metal tin
sheet. Please find attachment. (Page- 06 to 08)

4. You have not provided fogger
systems/ Water sprinkling system at
entry and exit point of the crusher
unit.

We are submitting herewith photos of fogger systems/
Water sprinkling systems at entry and exist point of
the crusher unit.(Page- 09 & 10)

5. You have not carried out regular
cleaning and wetting of the ground.

Regarding air pollution control we have water
sprinkler system, wind breaking wall tin sheet to
screen relay & conveyor belts regular wetting &
cleaning of ground is carried out. We are submitting
herewith photographs. Please find attachment.(Page-
11 to 13)

Hereby requesting you kindly consider our efforts and please process our application & grant consent to us.
Thank you

Yours Faithfully,

Anuni Infrastructures
Mr. Sachin Tukaram Patil

(Partner)

--

Regards ,
Sachieen Paatil
Anuuni Infrastructress
Karad
9921050444
9823366779

mpcb adul reply to proposed direction notice.pdf
1240K

ANNEXURE-R-2
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1 Vibrating screens 
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1 Vibrating screens
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2. Wind Breaking Wall
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2. Wind Breaking Wall
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3. Covered Conveyor  Belts
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3.Covered Conve yors Belts

 

 

 

  

 

 

 

 

 

Printed by BoltPDF (c) NCH Software. Free for non-commercial use only.

146



 
 
 
 
 
 
 
 
3. Covered Convers Belts
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4. Fogger Systems/Water Sprinkling Systems
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4. Fogger Systems/Water Sprinkling Systems
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5. Cleaning & Wetting of the ground
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5. Cleaning & wetting of Ground
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5. Cleaning & Wetting of Ground
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